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Mr. Speaker: The hon. Member 
says that on account of blackma:rket-
ing, .the cement does not reach the 
remote illa~s  He wants to !mow 
whether Government have done any-
thing about it. 

Shri C. SubramaDjam: 1 have 
answered in the maID question that 
it <is the responsibility of the State 
Government. The allocations are 
made to the various State Govern-
ments, and they have got to take steps 
so that it may be properly distributed, 
. and if there are any complaints, they 
will have ·to be referred to the State 
Governments. 

Sbri Shiv Charan Gupta: Have 
GQverrnnen.t decided to license cement 
stockists in Delhi or not? 

Shri C. SubramaDjam: I have no 
information Wlifu regard to that. 

Dr. K. L. Rao: May I know the 
magnitude of the gap between supply 
and demand which the hon. Minister 
has rightly said is the reason in the 
main for blackmarketing, and also 
what expeditious measures are being 
taken to make up this gap? 

Shri C. SUbramaniam: For 1962-63, 
the demand is estimated at about 10.5 
million tons. The production is esti-
mated at about 8.9 million tons. 
Recently we have issued an ordeT to 
the effect that if production goes 
beyond a certain limit, the maximum 
which has been reached within the 
last three years, over and above that 
figure an i!lJcentive will be given to 
the extent of Rs. 2.5 to Rs. 5.5 per ton. 
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Mr. Speaker: He wan<ts to know 
whether cement sent to Kashmir was 

passed on for construction of ro«d by 
the Chinese. 

Shri C. Subramaniam: I have no 
information. 

India's Export Trade 

*494. Shri Harl Vishnu Kamath: 
Will the Minister of Commerce aDd 
Industry be pleased to state: 

(a) whether any talks or negotia-
tions are still being conducted with 
Britain or the European Common 

Maxlret countries with regard to safe-
guards for !nJdl,a's export trade in the 
event of BI'i·tiain joiniIng the E.C.M.; 
and 

(b) if 00, at what stage the matter 
rests? 

The Minister of Interuatiouai Trade 
in the MinJstry of Commerce and 
Industry (Shri Manubbai Shah): (a) 
and (b). 'l1he UK is still negotiating 
with the ElIl1'Opean Economic Com-
munity on the terms of her aooession 
to the Conurnmity as a full member. 
The GQvernment of India's stand. on 
the sad'e.guards required for IndiiIa's 
foreign trade exports in the event of 
U.K. joining the European Common 
Market, has been made clear to tihe 
negotiating parties from time to time. 
Full statemelllts on the issues involved 
have been made from time to time 
earlier on the floor of the HoUlSe. 

The Government of India are close-
ly watching the latest developments 
in thJe negotiations. 

8hri Barl Vishnu Kamath: What 
developments in (hi.; conn·. [ t:8" . ::.:" 
taken place since the Co;nmc;;c' ~l 

Prime Ministers' Confcc('nl,' :'-:.1-
don in September at which conference 
the Common Market scheme came in 
far strong criticism at the hands of 
the Prime Minister? Ras any OOITes-
poruienoe taken place between the 
two Governments or have there been 
any talks between the two Govern-
ments or discussions at a lower level 
with regard to safeguarding our ex-
ports or even boosting them up as the 
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Minigter expressed the hope sometime 

ago? 
Mr. Speaker: So many questions 

have been eJubtwd t.ogether. 

Shri Manubhai Shah: Since the 
Commonwealth Prime Ministers' 
Conferen<.'t· three developm('nts have 

tak"n ae~ which are in favour of 
J ndu, and otJher under-developed 
.countrit's. The European Community 
have accepted the need for nil tariff 
on tea and primary products from 
these countries. We are very vitaMy 
interested in tea and coil'. The second 
thing that they have a~ te  is that 
about 50 per cent of our products 
wi\] have a graduated tariff. that ;s. 
instead of putting an external tariff 
all at once, it will be spread over a 
period of time. The third thin·g is 
that our need for a comprehensive 
trade agreement. has also been accept-

ed. 

Shri Hari ViBhnu Kamath: If 
remember aright, there was a proposal 
Of' perhaps a ,;u.ggestion that Ind1a 
should have bilateral talks with the 
countries of ECM, particularly Ger-
many and France, with whom our 
exports are considerable. Has there 
been any progress in this regard'? 

8hri Manubhai Shah: Some progress 
has been made. But we are awBliting 
the final outcome of the talks between 
U.K. and the ECM for her entry into 
it. 

Shrimati Renu Chakravarity: May 
J know whether in the case of tea and 
pIimary products, it has been aereed 
th<lt there will be no external tariff 
applied in marketing them in Europe? 

Shri Manubha.i Shah: Yes, Sir. 

Shri Hem Barua: In view of the 
compulsians of competing ec n mic ~ 

as reflected in the spectacu1ar decline 
in our foretilgn trade, which is likely 
to be aggrava'\ed if·UK joins the ECM, 
may I kIliOW what steps Government 
have isua1 ~e  to rationalise the 
export patte-rn or to boost up exports'? 

Shri Manubhai Shah: The main 
problem is that while the safeguards 
and the eoDCessrons are vffi)' vi!.ail, 
the ultimate success of India's or any 
country's foreign trade will depend 
upon her own efforts, and we have to 
or.gani.<oe to ex,port to ECM of much 
more diversified and sophisticated 
products required by the ECM. To 
this end, we have constituted a 
Council for trade with Western 
~ur e  

Shri Manubhai Sbah: We are also 
thinking of a few consortiums which 
will take up the work in a mOTe 
aggressive manner. All this work has 
been done for that purpose. 
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8hri Joadmn Alva: We Move 
s.tationed a special Ambassadnr W 
negotiate with the ECU COIln'tiriea. 
Have tire major partners of the ECll, 
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namely Germany and France, relent-
ed <i!n our favour in any way, or are 
they rigid in their attitude? 

Shri Manubhai Shah: At the diplo-
matic level and the levels of negotia-
tions, the utmost friendship is being 
expressed, but in concrete terms 
nothing much has materialised. 

Shri Hari Vishnu Kamath: Let us 
keep on hoping. 

Precision Instrument Factory i. Kerala 

+ 
• '9'7 f 8hri A. K. Gopala.n: 
. L Shri P. ~un an  

Will the Minister of Co_ree and 
Industry be pleased to state: 

(a) the progress so far made in the 
setting up of a Precision In:strument 
Factory in Kcrala; and 

(b) the expenditure incurred by 
the Central Government in this res-
pect? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri KanlUlgO): (a) The site for the 
project at Puthussery near Palghat 
has been selected and the Govern-
ment of Kera1a have informed that 
they are IliOW taking steps to acquire 
land ~r the project and the townshWp. 
The tlIOIDencla.ture of tnstruments to 
be manufactured in the plant has been 
tentatively finalised in consultation 
Wlith the Soviet experts. The draft 
memoraJIldwn of instructiotllS for the 
preparation of the dietailed project . 
report has been received and Ls under 
consideration. 

(b) It is not possible to indrilCate at 
this !ll:age precisely the amount spent 
so far tor this project. 

Shri A. K. GopaJan: May I know 
when the work will be completed? 

8hri Kanungo: It has not started 
yet. 

Shri A. K. Gopalan: What is the 
delay in starting the work? 

Shri Kanungo: First of all. the pro-
ject reports have got to be ready. The 
first d!raft of the questionnaire and the 
memorandum has been received and 
is bemg attended to. Then the pr0-
ject report will be ready. Then the 
materials will be ordered. Now we 
are taking steps to acquire land. 

Shri A. K. GopaJan: May I know 
whether the land has been acquire? 

Shri Kanungo: The land has not yet 
been acquired., but the Kernla Gov-
ernment have offered to acquire the 
land . 

Export of Bananas to Russia 

+ r Shri Eswara Reddy: Shri P. Venkatasubbaiah: 
498, ~ Shri Rameshwar Tantia: 

I Shri YashpaJ Singh: 
L Shri Ram Katan Gupta: 

WiH the MiIl!ister of Commerce and 
Industry be pleased to state: 

(a) wnether Russia has made any 
ofl!er to buy Indj,an bananas; 

(b) whether any agreement has 
been stgned in this connection; and 

(c) if so. the terms of the agree-
ment and the quantity of bananas to 
be exported? 

The Minister of International Trade 
in the MipJstry of Commerce and 
Industry (Shrl Manubhai Shah): (a) 
The U.S.S.R. authol"itics have agreed 
to import about 4,000 tons of fre9h 
bailillnas froin India, on a trial basis. 

(b) No, Sir. 

(c) Export will be made through 
co-operatives of growers. 

Shri Eswara Reddy: May I know 
whether any State-wise quotas are 
being fixed, and the a·gendes that will 
supply these bananas? 

8hri Manubhai Shah: The Maha-
rashtra Co-operative Apex Society. 




